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Mr . P. Cha tter jee 

ORDER 

Mr.Shanker Raju, Member(J) 

We find that despite second call the applicant's counsel 

The matter is relating to adverse remarks on ACRs of the applicant who 

is to retire. The OA is dismissed for non-prosecution of default. 

(Shanker Raju) 	 (S. Biswas) 
Member(J) 	 Member(A) 
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